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I. thc Chairman of thc Committcc on Privatc Mcmbers® Bills and Resolutions,
having been authoriscd by the Committee to present the Report on their behalf,
present this Thirticth Report.

2. The Committcc mct on 25 April, 1994 for—

I. Furthcr Examination of thc Constitution (Amcndment) Bill, 1994
(Insertion of new article 330A, etc.) by Shri Sultan Salahuddin Owaisi.

II. Allocation of timc undcr rulc 294(1)(c) of thc Rules of Procedure to
thc rcsolutions at itcm Nos. 2. 3 and 4 sct down in the List of
Busincss for Friday, 29 April 1994,

Further examination of the Constitution (Amendment) Bill, 1994 (Insertion of
new article 330A, etc.) by Shri Sultan Salahuddin Owaisi.

3. The Bill sccks to amend thc Constitution with a vicw to providing for
rescrvation of scats for Muslims in thc Housc of thc Pcople and in the
Legislative Asscmblics of Statcs.

Aftcr considcring all aspects of the Bill. the Committcc recommend that the
mcmber may not be_permitted to move for Icave to introduce the Bill.

Allocation of time 10 Resolutions
4. The Committcc reccommend allocation of timc to resolutions as follows:—

(1) Rcsolution by Shri Kashiram Rana rcgarding allocation of 2 hours
gas to Gujarat.

(2)  Rcsolution by Shri Nitish Kumar rcgarding royalty on coal. 2 hours

(3) Rcsolution by Shri Subrata Mukhcrjcc regarding clcctoral 2 hours
rcforms.

Recommendations
5. The Committcc rccommend that—

(i) Shri Sultan Salahuddin Owaisi bc nor permitted to move for Icave to
introducc his Constitution (Amcndment) Bill; and

(ii) the allocation of time to rcsolutions. as shown in paragraph 4 above, bc
agrced to by thc Housc.

New Deu; S. MALLIKARJUNAIAH,
Chairman,
April 25, 1994 Committee on Private Members

Bills and Resolutions.
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